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Order date 3

None appeared for the applicant in this
year-old case of 1998. On 21.8.2003, none appeared
for the applicant. Yet en the prayer of Shri B.K.
Bal, learned Addl.Standing Counsel, this matter
was adjourned to 22.8+2003. On 22.8.2003 also
on the prayer made on behalf of the applicant,
the matter was adjourned to 8.9.2003 en which
date the applicant remained absent, Te-day alse
none appeared nor any Steps taken by the
applicant te presecute this OsAs In the said |
premises this O.A. is dismissed for nonepresecutiu
in presence of Shri B.K.,Bal, learned Addl.

Standing Counsel for the Respondents.
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